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the posts of Principals of Government
Higher Secondary Schools in Delhi;

(b) whether these rules are also
applicable in the case of schools of
Delhi Corporation; and

(e) if not, the reasons therefor?

The Mintster of Education (Shri
M. C. Chagla): (a) The seniority is
determined according tp the provi-
sions of the Delhi Administration
(Senjority) Rules, 1885 Length of
service and the character of appoint-
ment in the grade—temporary or per-

manent—normally determine the
senlority,
(b} and (c). The Delhi Municipal

Corporation is still following the Delhj
State Service (Seniority) Rules, 1954,
The Corporation has yet to take a
decision as to the desirability or
otherwise of adopting the Delhi Admi-
ristration (Seniority) Rules, 1865.

Hostel Subsidy to Children

2053. Shri P. R. Chakraverti:
Shri Yashpal Singh:
Shri K. N. Tiwary:
Dr. Sarojini Mahishi:

Wil the Minister of Education be
pleased to state:

(a) whether it has been decided to
allow hostel subsidy to certain cate-
gories of Government servants in res-
pect of their children studying in
residential schools under the Central
Schools Scheme; and

(b) if so, the details thereof?

The Deputy Minister in the Minls-
try of Education (Bhrimati Sounda-
ram Ramachamdran): (a) Yes, Sir.

(b) A copy of the scheme for hos-
tel subsidy is placed on the Table of
the House, [Placed in Library—G&ee
No. LT-5328/65].

Cease-fire In Manipar

2054, Shrimat} Renmka Barkataki:
‘Will the Minister of Home Affalrs be
pleased to state:

{a) whether it is a faet that the
Chief Minister of Manipur has object-
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ed to the Peace Mission's proposal to
extend the cease-fire agreement to
Manipur; and

(b) if so,
thereto?

Government's reaction

The Minister of State in the Minis-
try of Home Affairg and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) aend (b).
The cessation of operations agree-
ment hag been applicable to three sub-
division's of Manipur from the begine
ring. There is no guestion of consi-
dering extension of the agreement to
eny other areas of Manipur and there-
fore of the Chief Minister Manipur
expressing any views about it.

Production of Fertilizsery

2055, Shri M, R, Erishma: Will the
Minister of Petrol and Chemical

be pleased to state:

the

$acd

(a) whether it is a fact that
C ission hag not

the proposal of his Ministry to step

up the fertilizer production to meet

the country's requirement in the
Fourth Plan period; and
(b) if =m0, the alternatives that

weighed with the Planning Commis-
slon to meet the fertilizer require-
ments without expansion programmes?

The Minister of State im the Minis-
try of Petrol and Chemieals (Shri
Alagesan): (a) No.

(b} Does not arise.

Urbanisation in Delhl
2056. Shri Shiv Charan Gupta: Wil
the Minister of Home Affalrg be
pleased to state:

(a) whether it is a fact that a large
number of villages in Delhi have be-
come urban villages;

(b) if so, their number before the
1st September, 1862 and the number
at present;

(c) the names of villages whose

lay-outs have been prepared by the
Delhi Development Authority; and
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~ (d) the facilities regarding the cons-

truction of housey and setting up of
small-scale industries which are being
given to these urban villages?

The Depaty Minisier in the Minis-
try of Home Affairs (Bhri L. N.
Mishra): (a) 20 villages have been
notified as urban areas under Section
507 of the Delhi Municipal Corpora-
tion Act. A proposal to notify B8
more villages as urban areas iy un-
der consideration.

(b} (i) The number of villages
notified as urban areag before 1st
September, 1962 . 20%.

*Out of these, 11 villages were
partly declared as urban before 1st
September, 1962 and partly after that
date.

(ii) The oumber of villages noﬂ-
fieq ag urban at presemt .. ..

(c} 1. Tamupn Nagar Khmund.
2. Saraij Juliana; 3. Joga Bai; 4. Okh]e;
5 Garhi Jharia Maria; 6. Semrudpur;
7. Masjid Moth; 8. Shahpur Jat;
9. Mohd, Pur; 10. Masihgarh; 11.
Khirki; 12. Sheikh Sarai; 13. Ber
Sarai; 14. Katwaria Sarai; 15. Azad-
pur; 16. Bharola; 17. FPeepalthals;
18, Rampura; 19. Wazirpur; 20
Naraina; 21. Basai Darapur; 22. Tatar-
pur; 23, Nangal Raya; 24. Assalat Pur;
25 Possangi Pur; 26. Nangli Jalab.
The above villages are in the group
of 88 villages under consideration for

notification as W of the urban areas
of Delhi.

(d) Facilities undar the low-income
group housing scheme and the mid-
dle-i group housing scheme for
grant of financial assistance to indivi-
dual house-builderg in urban areas for
the construction of houses for their
bons fide residential use are avail-
able. Facilities for the setting up of
small-scale industries in these villages
are being examined by the Delhi De-
velopment Authority.

Development of Residentia]l and Indns-
tria] Areas in Delhd

2057. Shri Shiv Charan Gupta: Will
the Minister of Home Affairs be
pleased to state:

(a) the residential and industrial
areas with number of plots developed
so far or the areas under develop-
ment by the Delhi Development Au-
thority and the Municipal Corpora-
tion of Delhi; and

(b) the areas likely to be develop-
ed in the Fourth Five Year Plan
period?

The Depaty Minisier in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) The residential and in-
dustrial areas developer or under de-
velopment by Delhi Development
Authority and the Municipal Corpors-
tion of Debhi:

(a) Residential Industrial
No. of No. of
Area Plots Area plots
D.D.A 6{::. ) ,68 (iﬂlli ) 1,011
.D. 21 2,
D.M.C. !51:9 1% 3 ’” .
[Ippsl‘oi.) (ﬂmpmg3 sites of 26 1q. yds. cach)
180
{ap;:r&x.l tplo‘u of 80 #q. yds. each)
(approx). (camping sites of 25 sq. yds
each—aunder dw:lopmm
(b)— By D.D.A. 8,500 acres
By DM.C. . 663 mcres (approx.)

Fire ia Durgapur-Calcutta Line
2058 Shrimat! Jyclsma Ohanda: Wil
the Minister of Home ASairs be
pleased to state:

(a) whether it is a fact that a fire
broke out twice in thwee dage recent-
ly in ‘the Ges Qrid in Durgapur-
Calcutta line

(b)i.tmwh.ﬂnrunynuﬂnhl
been made into the matter;

(c) the outcome thereof; and

(d) # not, whether an enquiry will
be made?

The Minister of Siate in the Minds-
try of Homg Affalrs and Minister of





